13-02-2023 Re: Need to provide houses under Pradhan Mantri Awas Yojana (Grameen) to eligible villagers in Shahjahanpur Parliamentary Constituency.
MATTERS UNDER RULE-377 Sagar, Shri Arun Kumar Pradhan Mantri Awas Yojaya

Title: Re: Need to provide houses under Pradhan Mantri Awas Yojana (Grameen) to eligible villagers in Shahjahanpur Parliamentary Constituency.
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